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(c) whether Oovernmcnt propose to 
8tart the work on this line; 

(d) if so, th~ details thereof and the time 
by which the work is Hkely to be started; 
and 

(e) if not, the reasons therefor? 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL): (a) No, Sir. 

(b) to (d). Do not arise. 

(e) The existing resources constraint 
dots not permit consideration of this 
proposal. 

RaJi LiDe between Sawai Madhopur 
and Jaipur 

2620. SHIU SHANT) DHARIWAL: Wil) 
the MiniMer of RAILWAYS be pkased to 
state: 

(a) whether Government have received 
any representation to start the work on 
railway line between Sawai Madhopur to 
Jaipur aDd ,he ouUines thereof; 

(b) if so, the action taken by Govern· 
ment thereon; and 

(c) if no action has been taken, the 
reasons therefor? 

THE MINISTER OF RAILWAYS 
(SH~I BANSI LAL) (a) Yes, Sir. 
t'fOlumably f the Member is referring to 
tho demand for th~ conversion of Sawai 
Madbopur..Jaipur M.G. line into B.O. 

(b) and (c). It h~.s not been possible to 
consider the proposal, due to sever.; 
constraint on resources. 

[English] 

C.altruction or TrilaDdrum BYeJ)ass 

2621. SHRI T. BASHEER: will the Minis­
ter of SHIPPING AND TRANSPORT be 
pleated to state: 

(a) whether Government have given 
al'proval to the estimates for construction 
9f Trivandrum b,epas$ which starts from 

Kilometres 551/900 of National Hiahwl\Y 
No. 47 at Kazhakuttam and ends at 
Parassala; 

(b) if so, the details thereof; and 

(c) when the work is expected to be 
started? 

THE MINISTER OF STA!'fE IN THE 
MINISTRY OF SHIPPING AND TRANS­
PORT (SHRI Z.R. ANSARI): (a) to (c). 
The land acquisition for a part length of 
20.5 Kms. b<..twccn Kazhakuttam and 
Vt'lh"mutum n\~nr KovaJam was sanctioned 
in Jam'ary, 1978 for Rs. 205.67 lakhs and 
a,quisilh. n procecding~ are in an advanced 
stage. Further the constructioll of the road 
in the Hach km. 11.900 to 13.079 was 
s,mclit1ncd for Rs. 36.94 takhs in June, 
1984 to pr:.)vide ~,ccess to the Airport and 
tlu: work is in pr0grcss. As regards the 
portion of th~ byepass south of Vazhamutam, 
an estimate f(.)r Rs.l.09 lakhs was sanctioned 
in Janllary. ) 982 for aerial photographic 
survey of the same and Telichcrry-Mabe 
byepass. The survey work is in progress to 
fix the alignment in the remail1ing length of 
about 22.5 km. 

[ Translation] 

Rural Electrification 

2622. SHRI MAHENDRA SINGH: Wi)) 
the Minbtcr of IRRIGAI JON AND 
POWl::R be pleased to ~tatc: 

(u) whetht.r deJay is being caused in lhe 
implementation of Rural Ekctrification 
Prugramme because of the problem of 
ck~'ring forest land and whether Govern­
mCljt wilJ consider removing the bottlenecks 
resp< nsible for causing delay on account of 
the provisions of Forest Conservation Act, 
1980 ; 

(b) the date since which the proposal of 
providing the 33 K. V. Shhcopur-Goras line 
in Mort:na District (Madhya Pradesh) 
through forest land has been pending and 
when the same is likely to be cleared; and 

(c) the date on which Union Govern­
ment received proposal from Maharashtra 
and Madbya Pradesh Government regardioa 
clearing of forest land as required uoder 




